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Dated:12/04/2018

CIRCULAR

Sub: Supply of copies of orders passed by Tribunal during year 2018-19 to
Publishers regd.

-
Publishers figuring in column 2 of the following table are enrolled as subscriber

for receiving copies of orders of Tribunal. They have deposited subscription of
Rs.4,OO,OOO/-forthe year 2018-19(01/04/2018 to 31/03/2019). Copies of orders have to
be supplied to them as mentioned against their name in column 3 of the table.

S.No.
M/s Centax Publications Pvt. Ltd.

I Mode of Supply-Publisher
1.

All orders passed by Delhi Bench
may be collected by the publisher
by hand and those passed by
Mumbai, Kolkata,Chennai,Banglore,

Hyderabad & Chandigarh Bench
may be mailed by post on the
address given. If requested by
publisher, order may be collected
by hand from all the Benches.

1512-8, Bhishm Pitamah Marg,

Opp. ICICI Bank of Defence Colony,
Ahmedabad,Allahabad,Hyderabad&
Chandigarh Bench may be mailed
by post on the address given. If
requested by publisher, order may
be collected by hand from all the
Benches.

New Delhi-110003

2. 'MIs TAXONGO PVT LTD. All orders passed by Delhi/Mumbai
Bench may be collected by the
publisher by hand and those
passed by Kolkata,Chennai,
Banglore ,Ahmedabad,Allahabad,

Dy. Registrar/Assistant Registrars of Bench Registries at Delhi/Regional
Benches are requested to supply copies of the orders to above publishers pertaining to
the year 2018-19(01/04/2018 to 31/03/2019) by post/by hand.

B-XII8183, Vasant Kunj,

New Delhi-110070.
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auhan)
egistrar.

Copy forwarded to:-

1. All DR/ARs of the Bench Registeries at Delhi/Mumbai/Kolkata/Chennai/Banglorel
Ahmedabad/Allahabad/Hyderabad & Chandigarh.

2. MIs Centax Publicaions Pvt. Ltd.
3. MIs Taxongo Pvt. Ltd.
4. Computer Section, CESTAT, New Delhi.


